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Balram v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 3172

Banarasi v. State of U.P., (Shekhar B. Saraf and Indrajeet Shukla, JJ.), 2026 SCC OnLine All 3313
Bhanu Pratap Verma v. Director of Consolidation, (Pankaj Bhatia, J.), 2026 SCC OnLine All 3291
Bidyut Biswas Urf Neelsen Visvas v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 3216
Budhani v. Union of India, (Saral Srivastava and Garima Prashad, JJ.), 2026 SCC OnLine All 3309
Chaitu v. State of U.P., (Pramod Kumar Srivastava, J.), 2026 SCC OnLine All 3195

Chandramauli Singh v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 3219

Chetan Kumar Ramprasad Sharma v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 3191
Chhaya v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 3196
Deva v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 3208

Dhanendra Kumar Jain v. Sunil Kumar Jain, (Siddhartha Varma and Jai Krishna Upadhyay, JJ.),
2026 SCC OnLine All 3338

Dharmendra Yadav v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
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Madan Mohan Dubey v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 3281
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